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UPON hearing the counsel the Court made the following
ORDER

Both matters.

Sole respondent is duly represented.

Common records of High Court and Trial Court have been
received with English translation and as per office report
scanned soft copies of the same have been provided to the Ld
counsels for the parties through e-mail.

Registry to process the matters for 1listing before the
Hon'ble Court as per rules.

Copy of this Record of proceeding be furnished to the
concerned ld. Advocate-on-record for information and compliance.

SUJATA SINGH

Registrar
HJ
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